
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

CORAM

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 29,1 I.2OI7

NAME OF THE PARTIES: Shri Balkrishna Jagannath Shetty

Shri Subhash S. Shettv

SECTION OF THE COMPANIES ACT: 397 1398 of the Companies Act 1956
and 2411242 ofthe Companies Act, 2013.

Present

T.C.P No. 27 l(MAHI1201,4

SHRI M K SHRAWAT
MEMBER (J}
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ORDER

1 a rlt

c.p. No.27l397-398/CLB/NCLT/MB/MAH/2014
1. Ld. Representatives of both the sides are present.
2.:-_ .Fr9. the side of the petitioner, lt is stated that there is some personaldimculty for the Advocate on record.

3 After consulting both the sides, adjourned to 25h January,2OEt.

sdl-
Bhaskara pantula Mohan

Member (Judicial)

Dated: 29.11.2017

. sd/-
M.K. Shrawat

Member (Judiciat)
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